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100 PER CENT TAP WATER COVERAGE BY 2024 

1374 PROF. MANOJ KUMAR JHA:  

Will the Minister of JAL SHAKTI be pleased to state:  

(a) whether Government will be able to complete its target of 100 percent tap water coverage in 

the country by 2024; 

(b) if not, the reasons therefor; 

(c) the steps being taken to complete the above-mentioned target by 2024; 

(d) whether any challenges are being faced by Government for finishing the said target; 

(e) if so, the details thereof; 

(f) whether Government has received any complaints about non-supply of water through the taps 

installed under the Jal Jeevan Mission; and 

(g) if so, the details thereof? 

ANSWER 

THE MINISTER OF STATE FOR JAL SHAKTI 

(SHRI PRAHLAD SINGH PATEL)  

(a) to (g) To enable every rural household in the country to have assured potable water through 

tap water connection by 2024, Government of India in partnership with States is implementing 

Jal Jeevan Mission (JJM) - Har Ghar Jal since Aug., 2019. Water being a State subject, the 

responsibility to plan, approve, implement & operate & maintain water supply schemes lies with 

the States. At the time of announcement of Jal Jeevan Mission in August 2019, 3.23 Crore (17%) 

rural households were reported to have tap water connections. So far, as reported by States/ UTs 

as on 09.03.2023, additional 8.15 Crore rural households have been provided with tap water 

connections in last three and half years under JJM. Thus, as on 09.03.2023, out of 19.42 Crore 

rural households in the country, more than 11.38 Crore (58%) households are reported to have 

tap water supply in their homes. 

To achieve the goal of JJM in the whole country with speed, a number of steps have been taken 

to enable the states/UTs to ensure coverage within the Mission Period, inter alia, including joint 



 

 

 

discussion and finalization of annual action plan (AAP) of States/ UTs, regular review of 

implementation, workshops/ conferences/ webinars for capacity building and knowledge sharing, 

field visits by multi-disciplinary team to provide technical support, etc. A detailed Operational 

Guideline for the implementation of JJM; Margdarshika for Gram Panchayats & VWSCs to 

provide safe drinking water in rural households and Guidelines on a special campaign to provide 

piped water supply in anganwadi centres, ashramshalas and schools have been shared with 

States/ UTs to facilitate planning and implementation of Jal Jeevan Mission. For online 

monitoring, JJM–Integrated Management Information System (IMIS) and JJM–Dashboard has 

been put in place. Provision has also been made for transparent online financial management 

through Public Financial Management System (PFMS). Sufficient funds are also being provided 

to states for timely completion of works. 

Lack of dependable drinking water sources in water-stressed, drought prone and desert areas, 

presence of geo-genic contaminants in ground water, uneven geographical terrain, scattered rural 

habitations, etc. and delay in release of the matching State share in some States especially after 

the Covid-19 pandemic, are few of problems faced in the implementation of the mission by the 

States. 

Water being a State subject, power to plan, approve, implement & operate & maintain water 

supply schemes are vested with States. As such, grievances/ complaints etc. are disposed in 

respective State/ UT. Accordingly, grievances received are forwarded to the respective State 

Government for taking necessary action.  
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